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SHRI JYOTIRMOY BOSU (Diamond
Harbour) : On a point of order, Sir.

SHRI VIDYA CHARAN SHUKLA :
There would be a debate on this budget on
Monday. All those points can be raised
then.

. SHRI JYOTIRMOY BOSU : This is not
somathing new. We know the character
of this Government., Why s it that the
West Bengal budget it being Preseated here ?
The Governor could have asked the leader...

MR, SPEAKER ; All these questions

SHRI JYOTIRMOY BOSU : Sir, you
have allowed me to raisc it and I am on
my legs. The Governor, Shri Dbavan, has
to take his instructions from the South Block,
the Prime ministcr’s Secretariat. He could
have cadled the leader of the majority party,
Shri Jyoti Basu, who is having the backing
of all 111 plus 12, that is 12], to form the
goverament. Why is it that ke is not given
an opportunity to establish his majority ?
Why has the Governor taken upon himself
this responsibility ? Perhaps, they want to
do horse-trading. They want to do political
persecution  That is why they are doing all
these things,

MR. SPEAKER :1 would request him
to resume his seat.
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SHRI P. K. DEO (Kalabandi) :
Sir, on a point of order on the item which
bo is going to lay on the Tabls, I take
strong exception te this. This is not the
Prapacforum to Preseat the Orissa Bobgot,
mer'mumlil the Orissa Leginlative
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Assembly, In so tircumstante would it be
Permissible. We cannot be a party 0 such
a situation because it is the rape of demo-
cracy. We cannot allow the perpetuation of
colonial rule in Orissa........ _

MR. SPEAKER : Nothing will go on
record if he speaks without my permission.

SHRI P. K. DEO : Sir, 1 have, already
written to you.

MR. SPEAKER : Your writing to me
does not mean that I have allowed you,
Kindly sit down.

SHRIPK. DEO: *

MR. SPEAKER : He is consistently
defying me. | do not want to create an
awkward position, Maharaja Saheb.

THF MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR! VIDYA
CHARAN SHUKLA) : There is no Maharaja
in this House,

SHRI S. M. BANERIEE (Kanpur) :
There is a Maharaja only in Air India,

MR. SPEAKER : After all, he is an
hon. Member. Shri Banerjee should not
mention him like that.

SHRI §. M, BANERJEE : There are np
Maharajas., There is only one Maharaa apd
that is Air India.

MR. SPEAKER : Kindly have mercy on
him. ,

SHR! VIDYA CHARAN 8SHUKLA :
1beg to .......

SHRI P, K. 'DEOQ : Sir, how ¢an he lay
it on the Table ?

MR, SPEAKER : If bo Porsists like this,
1 will bave to name him.

1
b

SHRI P.K. DEO ; I cannot be a Pasty
to this. 1 am withdrawing from the House

(Shri P.K. Dao then left, the House}

#Not tecoraed.
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SHRI VINYA CHARAN SHUKLA : I
beg 10 present a statement of the estimated
s and expenditure of the State of

rissa for the year 1971-72.

STATEMENTS ON THE BUDGET OF THB
STATE OF ORIsSA For 1971-72

Sir,

Honourable Members are aware of the
circumstances leading to the Presidential
Proclamation uader Article 356 of the
Constitution of India taking over the
administration of the State of Orissa, Elections
to the State Assembly were held on the Sth
of March, 1971. Although the results have
been declured, it has not so far been possible
to form a Popular mimstry. Under the
circumstances, it has become necessary to
obtain a ‘Vote on Account’ for the State
from Parlrament for the first four months
of the financial ycar to enable the State
admunistration to incur essential cxpenditure,
In the event of Mimstry being formed in
in the near future, the final Budget would
be presented to the State Legislature for
obtaining the vote for the full year,

2. The revenue receipts in the Revised
Estimates show an increas¢ of Rs. 5.95 crores
mainly due to better revcnue collection and
more interest receipts. The revenue expendi-
ture in the Revised Estimaies is placed at Rs.
144.79 grores 1.e., Rs. | 33 ciores more than
provided in the original Budget due mainly to
more expenditure on elections and payment
of dearness allowance to vmployces. The
Central Government granted  special
accommodation of Rs. 26.33 crores to the
Government of Orissa during the year to
meot its deficit which was estimated at
Ras. 30.86 trores in the original Budget. As
a resuit and as the State opened the year
with a cash balance of Rs, 2,82 croies, the
yeat will now close with a small surplus

batagoee.

S, Next year's revenue receipts are
placed at Ra, 14648 crores, reflecting an
improvement of Rs. 815 crores over the
Reyised Estimate for the current year, The
Rovenoe oxpenditure is placed at Rs, 15408
crores resulting fn Revenue deficit of Rs.7.60
crord, ‘Apart from grants from Centre, the
remompie, wpeipts cousist of estimates at
Curvent levels of taxation with normal trend

increase and additional resource mobilisation
at the existing rates for financing Plan
schemes. The total revenue expandiiure of
of Rs.154.08 crores includes Rs. 13.37 crores
for State Plan schemes and Rs. 9.36 crores
for Centrally sponsofed schemes. The
Estimates include provision for sadditional
dearness allowance sanctioned by the State
Government including grants to Local Bodies
and aided educational institutions for this
purpose. Under Capital Aocount, the Budget
Estimate of Rs, 32,43, croress includes the
provision of Rs. 29. 32 crores towards State
Plan Schemos and Rs.0 83crores for Centrally
sponsored schemes. According to the Esti-
mates, the year 1971.72 will c¢'ose with an
overall surplus of Rs, 33 lakhs,

4, The outlay for the State’s annual
Plan 1971-72 has been fixed at Rs. 48.33
crores of which Central assistance will be
Rs.32 crores.

5. The outlay for the Pourth Five Year plan
has been fixed at Rs, 2226 crores wich  in~
cludes Rs, 160 crores as Central sssistance
and Rs. 62.60 crores s States’ own re-
sources, In view of the trends in resource
mobilisation by the State, the State may
well exceed the target set in this regard.
This would enable it to have the siza of the
state Plan increased correspondingly.

6. The output of foodgrains production
which was about 52 lakh tonnes in 1969-70,
is oxpected to increase to 356 lakh tonnes
duriog 1976-71 and reach & level of 60 lakh
tonnes du.ng the coming year. During
the current year, an additional area of about
1,50,000 acres has boen brought under
irrigation. A similar addition is planoed
for 1971-72, Construction work on a number
of new medlum projects is planned to
commence during 1971.72. In the field of
power generation, the State has already set
up a capacity of 560 MW, It is expecied
to g0 upto 920 MW by the end of the
Fourth Plan. The number Jf villages
olecirified uplo the end of the current year
is expected to reach 4 figure of 1150, The
target for the next year is to electrify 1000
more villages. In the field of mdustry, the
curpent year has been cae of consolidation,
We hope that during I971-72, it will be
possible te siart work 0a a number of Hew
largs scals i iys, letters of injegt for
some of which have boen issued In faveur
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of the Industrial Development Carporation
of Origsa.

7. Bix aspecial schemes have been
initiated during 1970-TI in a fow selectod
districts with 100 per ceat Central assistance.
Thote schemes aro designod to henofit the
Margiaal Farmers, Smali Farmers and
landiess labourers and also create employ-
ment potential in arcas which are susceptible
ta recurroat spelis of drought. The labour
inténsivé scheme=s taken up under these
programmes, are éxpecied to generate
additiona! employment opportunities for
more then three lakhs of persoms during the
remaining period of the Fourth Five Year
Pian. An amount Rs. 10 50 crores will be
available as Central assistance for the
implementation of these schemes besides
about Rs, 3 crores to be rawsed from
institutional sources. Eight districts in the
State have been selected by the Government
of India whora the Central financial institu-
tions will extend loan assistance at
concessional rates of interest with a view to
attracting Small and Medium Industries in
the private sector. In addition, in two
selected districts, cash subsidy will be
available from the Government of India for
ssitiog up new units.

8 1Ido hope that these and similar
steps which the future State Government
will no doubt take will accelerate the pace
of development and the State will march
to progress in step with the rest of the
ocouniry.
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SHRI SURENDRA MOHANTY
(Kendrapara) : Sir, 1 wish to make a sub-
mission.

MR. SPEAKER : Is it identical to the
submission which the Maharaja made ?

SHRI SURENDRA MOHANTY : No,
what the Msharajs will submit, I cannot
anticipate, nor should the chair anticipate
what 1 am going to submit,

MR. SPEAKER : I do not know the
party which ho represents.

SHR1 SURENDRA MOHANTY : Utkal
Congress, A very deplorable situation has
arisen, and I want to bring it to the notice
of this august House, in connection with the
estimate of receipts and expenditure which
the hon. Minister has just laid before the
House for 1971-72. My submission is very
simple, and it is this : for more than two
months President’s Rule hss boen in force
in Orissa, without its being approved by
the Pailisenent of India,

SHRI VIDYA CHARAN SHUKLA:
The budget i» going lo be discossed on
Monday when he can refer to all this.

SHRI SURENDRA MOHANTY : It
mey be ou Moadmy or Tuesdsy, It has pe
significance. Sir, you bave given me kind
perenission 10 hive my say,

MR. SPEARENR : lshtmhto!m'br'!
Wit s (he position ?
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SHRI SURENDRA MOBANTY : M is
the function of this Houss to see that the
conatitutional provisions are strictly followed
by the government. My submission is
this : for more than two months President’s
rule has been in force in Orissa without
getting it ratsfied by Parliament, Even
now there is a majority party in the newly
constituted Orissa Legislature which s
waiting to be called by the Governor. This
budget should have been placed before the
Orissa Assembly for getting 1ts approval.
Why is it being laid here ? There 15 no
reason for s beng laid here. This is
merely giving scope to a kind of political
horsestrading on which certam parties are
going to thnive. [ protest against this,
I take strong exception to this kind of
manner in which the constitutional samctity
is being sacrificed.

MR. SPEAKCR : This 18 not the
proper time to raise snch objections. When
the proper time comes, you will have an
opportumity,

SHRI SURENDRA MOHANTY : My
grievance i that it 18 not coming. More
than two months have elapsed. That is the
constitutional provision.

SHRI VIDYA CHARAN SHUKLA :
The points made by the hon. Members are
s0 patently unrealistic and wrong that they
do not merit any reply from me. Therefore,
I would not reply to the points raised by
Sbri P. K. Dco and Shri Surendra Mohanty,

17.56 hrs.

b
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI_¥IDYA
CHARAN SHUKLA) : I beg {0 present a
stafemond: of the cetimeted restipts i
oxpendityre of the State of Mysers for the
your 19N,



